n | TEM NO 82 REG STRAR COURT. 2 SECTION 111
SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR M K HANJURA

Petition(s) for Special Leave to Appeal (C No(s). 34914/2013

M S PRAMOD TELECOM PVT. LTD. Petitioner(s)
VERSUS

STATE OF UP THRU. PRI NCI PAL SECY. & ORS Respondent ( s)

WTH

SLP(C) No. 33861/2013

(Wth prayer for and pernmission to file additional docunents and
Prayer for InterimRelief)

SLP(C) No. 35480/2013

(Wth prayer for Prayer for InterimRelief and Ofice Report)

Date : 08/07/2014 This petition was called on for hearing today.

For Petitioner(s)
M. Rohit Kumar Singh , Adv.

For Respondent (s) M . Vi bhu Tiwari, adv.
M. Ravi Prakash Mehrotra , Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER

Ld. counsel for the respondent is present.

The of fice report i ndi cates t hat t he Ld. counsel for
t he
respondent has filed the counter affidavit in all the nmatters.
Viewed in that context, the same shall be processed for listing
before the Hon' ble Court under the rules.

(M K HANJURA)
Signature Not Verified
Regi strar
Digitally signed by
Sushma Kunmari Baj aj
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